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CUSTOM, EXCISE& SERVICETAX APPELLATETRIBUNAL, NEW DEllHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 03/07/2017 to 07/07/2017
S.No Appeal No Application No Order No Order reed. Dt. Of order

date From Secy sent to CR

of

President/VP/

Members
FINALORDER

1 C/50075/2014-CU[DB] FD/C/A/54132/2017 22/06/2017
06/07/2017

2 C/51840/20 14-CU[DB] FD/C/A/54133/2017 22/06/2017
06/07/2017

C/630/2010-CU [DB] FO/C/A/54136-
22/06/20173 54137/2017 06/07/2017

C/488/2010-CU[DB] FD/C/A/54138-
22/06/20174 54139/2017 06/07/2017

C/310/2011-CU[DB] FD/C/A/54140-
22/06/20175 54145/2017 04/07/2017

C/55127/2013-CU[DB] FD/C/A/54146-
22/06/20176 54155/2017 04/07/2017

7 C/558/2010-CU[DB] FD/C/A/54156/2017 22/06/2017
04/07/2017

8 C/627/2010-CU[DB] FO/C/A/54157/2017 22/06/2017
04/07/2017

9 C/50104/2016-CU[DB] FO/C/A/54158/2017 22/06/2017
04/07/2017

10 C/81/2011-CU[DB] FO/C/A/54159/2017 22/06/2017
04/07/2017

C/614/2010-CU[DB] FD/C/A/54160-
22/06/201711 54165/2017 04/07/2017

12 C/25/2011-CU[DB] FD/C/A/54166/2017 22/06/2017
06/07/2017

C/423/2010-CU [DB] FD/C/A/54167-
22/06/201713 54234/2017 03/07/2017

C/50532/2014-CU[DB] FD/C/A/54235-
22/06/201714 54237/2017 04/07/2017

15 C/663/2010-CU [DB] FD/C/A/54238/2017 22/06/2017
06/07/2017

16 C/517/2010-CU[DB] FO/C/A/54242/2017 22/06/2017
06/07/2017

C/7 /2011-CU[DBj
FO/C/ A/54267-

23/06/201717 54270/2017 06/07/2017



C/54524/2014-
FO/C/A/54271- 23/06/2017

18 CU[DB]
54292/2017

04/07/2017

C/23/2011-CU[DB]
FO/C/ A/54300- 23/06/2017

19
54307/2017

06/07/2017

(/55195/2014- FO/C/A/54324/2017 23/06/2017

20 CU[DB]

06/07/2017

5T/1670/2010- FO/5T/A/56505/2016 23/06/2017

21 CU[DB]

06/07/2017

5T/1296/2011" FO/5T/A/54247/2017 22/06/2017

22 CU[DB]

04/07/2017

23
ST/21/2012-CU [DB]

FO/ST/A/54248/2017 22/06/2017 04/07/2017

ST/1556/2011- FO/ST/A/54249/2017 22/06/2017

24 CU[DB]

04/07/2017

5T/1807/2012- FO/ST/A/54254/2017 23/06/2017

25 CU[DB]

06/07/2017

ST/7 /2012-CU[DB]
FO/ST/ A/54255- 23/06/2017

26
54256/2017

06/07/2017

y

Misc. Orders
C/50104/2016- C/ROA/50317/2017 MO/50330/2017 22/06/2017 06/07/2017

1 CU[DB]

C/50180/2016- C/ROA/50267/2017 MO/50331/2017 23/06/2017 06/07/2017

2 CU[DB]

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are
being suo-mota uploaded in PDFformat on the CESTATwebsite immediately after
signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I

Act may download these orders from CESTATwebsite.

Deputy REGISTRAR
CUSTOMS BRANCHS
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CUSTOM, EXCISE& SERVICETAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 10/07/2017 to 14/07/2017
S.No Appeal No Application No Order No Order reed. or. Of order

date From Secy sent to CR
of

-.. President/VP/
Members

FINALORDER

1 ST/698/2011-CU[DB] FO/ST/A/54244/2017 22/06/2017 12/07/2017

2 5T/466/2011-CU[DB] FO/5T/A/54252/2017 23/06/2017 12/07/2017

3
5T/1213/2011-CU[DB] FO/5T/A/54253/2017 23/06/2017 12/07/2017

4
5T/152/2011-CU[DB] FO/5T/A/54337/2017 27/06/2017 12/07/2017

5T/1825/2010-CU[DB]
FO/5T/A/54350- 28/06/2017

5 54351/2017 12/07/2017

6
5T/1708/2011-CU[DB] FO/5T/A/54369/2017 29/06/2017 13/07/2017

7
5T/58843/2013-CU[DB] FO/5T/A/54370/2017 29/06/2017 13/07/2017

5T/1434/2011-CU[DB]
FO/5T/A/54371-

29/06/2017
8 54372/2017 13/07/2017

9 5T/53425/2014-CU[DB] FO/5T/A/54373/2017 29/06/2017 13/07/2017

10 5T/50917/2014-CU[DB] FO/5T/A/54374/2017 29/06/2017 13/07/2017

11
5T/1659/2010-CU[DB] FO/5T/A/54377/2017 29/06/2017 13/07/2017

12 5T/3217/2012-CU[DB] FO/ST/A/54378/2017 29/06/2017 13/07/2017

13
5T/3509/2012-CU[DB] FO/5T/A/54384/2017 30/06/2017 13/07/2017

14 5T/74/2011-CU[DB] FO/5T/A/54461/2017 03/07/2017 13/07/2017

15 5T/38/2012-CU[DB] FO/5T/A/54472/2017 04/07/2017 13/07/2017

ST/163/2012-CU[OB)
FO/ST/ A/544 78-

04/07/2017
16 54479/2017 13/07/2017

17 ST/751/2012-CU[OB) FO/ST/A/54523/2017 04/07/2017 14/07/2017

ST/57187/2013-
FO/ST/A/54774/2017 07/07/2017

18 CU[OB) 14/07/2017

ST/57065/2013-
FO/ST/A/54780/2017 07/07/201719 CUrDS] 14/07/2017
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C/445/2009-CU[DBj FO/C/A/53754-
09/06/2017

20
53787/2017 14/07/2017

C/58/20ll-CU[DBj FO/C/A/54298-
23/06/2017

21
54299/2017 14/07/2017

C/65/20ll-CU[DBj FO/C/A/54311-
23/06/2017

22
54312/2017 12/07/2017

23 C/53460/2014-CU[DBj
FO/C/A/54317/2017 23/06/2017

13/07/2017
24 C/399/20ll-CU[DBj

FO/C/A/54320/2017 23/06/2017
13/07/2017

C/628/2007-ClJ[DBj FO/C/A/54341-
27/06/2017

25
54343/2017 14/07/2017

C/113/2006-CU[DBj FO/C/A/54347-
27/06/2017

26
54348/2017 14/07/2017

C/131/2008-CU[DBj FO/C/A/54366-
29/06/2017

27
54367/2017 12/07/2017

28 C/52598/2016-CU[DBj
FO/C/A/54453/2017 03/07/2017

14/07/2017
C/240/201O-CU[DBj FO/C/A/54456-

03/07/2017
29

54458/2017
14/07/2017

C/569/201O-CU[DBj FO/C/A/54480-
04/07/2017

30
54514/2017

14/07/2017

C/275/2011-CU [DBj FO/C/A/54568-
05/07/2017

31
54571/2017 14/07/2017

Misc. Orders

ST/59878/2013-CU[DBj ST/ROA/51418/2015
Sl

MO/50332/2017 27/06/2017 13/07/2017
Interim Order

ST/960/2010 10/57-58/2017
04/07/2017 13/07/2017

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are
being suo-rnoto uploaded in PDFformat on the CESTATwebsite immediately after
signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I
Act may download these orders from CESTATwebsite.

r~~
D~~~STRAR
CUSTOMS BRANCHS


